T
| TEM NO 23 COURT NO. 1 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2013
CC 20261/ 2013

(From the judgenent and order dated 03/04/2013 in CAP No. 154/2012, of The
H GH COURT OF DELH AT N. DELH)

GOVT. OF NCT OF DELH & ORS. Petitioner(s)
VERSUS

SULTAN SI NGH Respondent ( s)
(Wth appln(s) for c/delay in filing SLP and office report)

Date: 29/11/2013 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GOGO
For Petitioner(s) M. Atul Chitle, Sr.Adv.

M's. Yognaya Agni hotri, Adv.
M. B.P. Nahar, Adv.
M. D.S. Mahra, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.

| ssue noti ce.

There shall be interimstay of the operation of the inpugned
order of the Hi gh Court.

Tag with CA arising out of SLP(C)No. 28608 of 2011.

[ Madhu Bal a] [ Savita Sai nani ]
Court Master Court Master



